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(a) whether the Administrative Reforms 
Commission has submiUed its report on 
Centre·State Rdations, 

(b) if so, the details of the recommenda-
tions made therein; and 

(c) the particulars of ths recomlllenda-
tions accepted by Govcrnment " 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) (a) Yes, Sir. 

(b) The report of the Administrative 
Reforms Commission on -Centre·State Rel,,-
thinships' is laid on the Table of the 1I0use, 
[Placed ill Library Sec, No, LT-160.'6Yj 

(C) The report is under exami""tion. 

Myslerious objecls Found in Phulbuni 
Dlslrict Orissa 

2870. SHRI CHINTAMANI PANIGRAIII : 
Will Ihe Minister of HOME AFFAIRS be 
pleased (0 slate : 

(a) whether some mysterious objects 
have been found in the Band Polk Station 
area in the <listrict of Phulbani ill 01 issa 
recently; 

(b) whether thc State Government has 
apprised to Central Government of all these 
things; 

(c) ",hether such objects have becn duly 
examined ; and 

(d) if so, the particulars thereof? 

THE MINISTER OF STATE IN Till: 
MINISTRY OF HOME AFFAIRS (SIlRI 
YIDYA CHARAN SHUKLA) : (3) to (ll), 
Accordin!: to information furnishcll by the 
State Government, a large balloon like obje~t, 
made of polythene. was found lying at a 
villagc in t he jurisdiction of Iloudh pol icc 
.tation in I'bulbani District. A earll·boarll 
box carrying metallic instrument ... as atl"c-
hed to the balloon. 1\ wooden piece ... hieh 
bore markings in a script re~embling the 
Chine.c script was abo found, The Stale 
special branch of the police arc inv~.tigat­
ina the matter. 

Alleged Misuse or Relier Funds 
2871. SHRI YASUI>EYAN NAIR 

Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether there had been allegations 
that the funds of the Christian Agency for 
Social Act ion, a U. S. agency engaged in 
relief work in famine affected areas in Rajas-
than, arc heing utilized in strengthening the 
influence of the Bharatiya Kranti Dal in the 
State; 

Ib) whether Government have made any 
investigation into the alleg::1tions ; 

(c. if so, the findings thereof; and 

\d) the action taken thereon? 

ntr: ~IlNISTr.R OF STAlE IN THE 
MINISTRY OF HOME AFFlliRS (SIIRI 
VIDYA CIIARAl" SIIUKLA ;·a Accord· 
illg to infurillation furnisheu by the (invern-
lIIenl r.;r Raja:..than no ~uch complaints were 
rcccin:u. 

Cut ill Alluc"tion of FUII~s fur n. T. lI, 

2~72, SIIRI N. SI"YAPP.\ ; Will the 
Minister of SIIIPPING AND TRANSPORT 
be plea.cd to .t"te : 

\i.l,: whether (JovcnrncllI hi.IVC ...:ut Ul)\\,B 
the ailucatlull of fUlllls for Ihe IJdhi Trans-
purt Undert"king ; and 

lh) whclhcr Government propu~c to 
"ppomt " study unit to prOIllUIC ellieicney 
in Delhi Tr.lI1sport Unocrtaking and make 
it a economically viable urgani~alion '! 

TilL DLI'U I Y ~tI1"ISTER l;'oj THE 
DEPARTMENT OF I'ARLL\MLr..;TARY 
AFI-'AIRS. Ar..;O IN TilE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
t(jB,\L. SINlili1 ; ,a A p"Hision of Rs, 
IU el .... es has b"en approved in the Fourth 
J'ivc Year Plan Draft for the Delhi Trans· 
port lllUJcrlaking ;:lg.dnsl an allm.:alion of 
Rs, 18,50, CI'Dles inilially a,kell for by the 
Delhi Adminislfalion. The annual prov;'ion 
for 1969·70 has been appro, cd at Rs. 1.5 
crou:s as ;lgainsl an outlay of Rs. 3. 19 
c.:rOlcs prupo~cd by the Delhi Transport 
Unllertaking, 

{b) No, 

Alleged Abcluclion or Hiosar Womea 
in Deihl 

2873. SHRl N, SHIVAPPA: Will tbe 




